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असाधारण  

EXTRAORDINARY 

भाग I—खण् ड 2   

PART I—Section 2 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

जिजध और न्याय मतं्रालय 

(जिजध कायय जिभाग) 

अजधसचूना 

नई दिल्ली, 10 माचय, 2025 

 फा. स.ं ज-े11013/3/2025-न्याययक.—राष्ट्रपयि, श्री अजनल चन्रबली ससंह, वररष्ठ अयिवक्ता को बॉम्बे उच् च 

न् यायालय में भारि के अपर महासायियसटर के पद पर ददनांक 10.03.2025 से िीन वर्ष की अवयि के यिए या अगि ेआदेशों 

िक, जो भी पहि ेहो, जनयुक्त करते हैं। 

 

माधब चरण प्रुस्ट्ती, िररष् ठ सरकारी अजधिक्ता 
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MINISTRY OF LAW AND JUSTICE 

(Department of Legal Affairs) 

NOTIFICATION 

New Delhi, the 10th March, 2025 

 F. No. J-11013/3/2025-Judicial.—The President is pleased to appoint Shri Anil Chandrabali Singh, 

Senior Advocate to the post of Additional Solicitor General for India for High Court of Bombay with effect 

from 10th March, 2025 for a period of three years or until further orders, whichever is earlier. 

 

 

MADHAB CHARAN PRUSTY, Senior Government Advocate 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2025-03-10T21:52:09+0530
	SARVESH KUMAR SRIVASTAVA




